
RailtDatl PHALGUNA 13, 1882 (SAKAl Budget...:.ameral 2940 
Dilcwlion 

BUSINESS OF THE HOUSE 

The Minister of Parliamentary 
Uain (Shri Satya Narayu Sinha): 
Sir, with your permission I rise to 
announce that Government Business 
in the House for the week commenc-
ing 6th March, 19G1 will consist of: 

(}) Consideration of any item of 
Government Business carried 
over from today's Order 
Paper. 

~ ) Discussion and voting d: 

Supplementary Demands for 
Grants (Railways) for 1960-61. 

Demands for Grants (Railways) 
for 1961-62. 

~3) Discussion on the Rl'solution 
approving the Proclamation 
issued by he President 
a.'suming to himself alI the 
functions of the Government 
(If Orissa. 

H) Considpra lion and passing of: 

The Insurance (Amendment) 
Bill, 1961. 

Th", Railway Passenger 
(Repeal) Bill, 1961. 

Fares 

(5) General Discussion on Gene-
ral Budgl't for 1961 -62 on 9th 
March onwards. 

RAILWAY BUDGET-GENERAL 
DISCUSSION-(contd.) 

IIr. Speaker: The HOWie will now 
proceed with the General Discullsion 
of tht' Railway Budget. Shri Manay 
wall on his legR the' (other day and he 
may continue i~ 5pl'l'('h. 

8bri Muay (Bombay CIty Central-
Resen·ed-Sch. Castes): Mr. Speaker, 
Sir, the other day I was trying to 
draw the attention of the HouSf' to 
the demand of th(' people of Nipani 
for a railway line bc.>tween Nipanl and 
Raibaug. I haV(' already said that 
Hipani i!< a commercial centre and 
the businelUl rondu('t£'1i there is such 
that it is able to let foreign ('Xchan.e 
for the country. I have already 
1Ihow('(j that it ~ a justifiable demand. 
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One more thin,. The predecessor 
of the present Railway Minister had 
been to Nipani some time ago and 
he had promised the people of Nlpani 
that he would be pleased to consider 
their demand and see that the rail-
way line bt'twl'en Nipani and Raibau. 
is grant.l'd in the Third Five Year 
Plan. 

12.30 bra. 

[MR. DEPUTY-SPEAKER in the Chair] 

I am not able to remember the 
exact words of his promise but the 
promise was there. I JUSt want to 
ask our hon. Railway Minister whe-
ther he is agreeable to keep the pro-
mis(' given by his predecessor to the 
people of Nipsni or he is not in a 
position to keep up to that promise. 

Onr more point. It is about the 
coacheR on the Frontier Mail running 
bdween Bombay and Amritsar. Wl' 
are running the Swiss made schill'ran 
coaches which were ('onverted from 
second class to flrst class. There 
havl' been many complaints about 
these l'0 c t'~. ] remember a recent 
incident when on 10th February 8 

number of hon. Members ot Parlia-
ment traVl'lled from Bombay to New 
Delhi by the Frontier Mall in the.e 
coacbes; they were not In a positlon 
to ~it l'omfortably, not to !!peak about 
thf' slf'f>ping accommodation. 

Mr. Deputy-Speaker: 
wrong with thl' M.P.. or 
('omp[lrtment? 

Somethin, 
with the 

Sbri Mana,,: With thl' ('ompart-
menl I am brin,in, this 14 ynur 
noti('(o anti to thl' nol,Ce of the hon. 
Mini$ll'r throu,h you not only ~

('8UJlt' thl' M., ~. were not comfortabl4" 
in theBe coaches but the ,cmeraJ pub-
lic also made complainb about tht'M 
coachell and the RaiJ"'ay Board have 
accepted the dC'ftland to withdraw 
lhelll' c"achel, But I am told that the 
Board i~ "nding !"ertai" diftkultl ... to 
replace them; but t ~ dlfftcultlMl 
an~ ('rf'at.ing more diftkultie. fOr the 
sta1f at the rett'rvation oftlce In Bom-
bey; they are the people who allot 




